
CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 23-12-19TO 27-12-2019

s: APPEAL NO. ORDER NO. DATE OF ORDER DATE ON
NO. RECEIVED FROM THE WHICH ORDER

PS TO HON'BLE DISPATCHED
PRESIDENT NICE

PRESIDENT/MEMBER
S

FINAL ORDERS

1 AD/53891/2018 51666/2019 23/12/2019 24/12/2019
2 AD/50572-50573/2019 51668-51669/2019 23/12/2019 24/12/2019.

MiSe ORDERS

1 ST/50463/2014 50953/2019 19/12/2019 23/12/2019

'A""."o., To rnaintai the ''''''''"'Y in this ""0",' ,IIjudicial orders ar being suo-mote ~
uploaded in PDFformat on the CESTATwebsite Immediately after signature of the Hon'ble members on the same day for the parties and publi _t .rge..

Thus all the interp<;1eclparties and other information seekers under R.T.IACl may download these orders from CE T

(~£\ J
~~REGISTRAR



CUSTOM, EXCISE & SERVICE TAX APPELLATE TRIBUNAL, NEW DELHI
Customs, Service Tax & Anti Dumping Branch

WEEKLY DISPATCH STATEMENT
FROM 30-12-19TO 03-01-2020

S. APPEAL NO. ORDER NO. DA TE OF ORDER DATE ON
NO. RECEIVED FROM THE WHICH ORDER

PS TO HON'BLE DISPATCHED
PRESIDENT NICE

PRESIDENTIMEMBER
S

FINAL ORDERS

1 CI5216712019 51671/2019 24/12/2019 30/12/2019
2 C152186-5218712018 51675-51676/2019 24/12/2019 30/12/2019
3 C150187- 51677 ·51723/2019 24/1212019 30/12/2019

5020812019,CI53743-
5376712018

4 STI5078112015 5172412019 27/12/2019 30/12/2019
5 STI5119812019 51725/2019 27/12/2019 31/12/2019
6 STI5119912019 51726/2019 27/12/2019 31/12/2019
7 STI5315712016 51727/2019 27/12/2019 31/12/2019
8 C151622,51665-5166612019 51730·5173212019 17/12/2019 31/12/2019

MISC ORDERS

1 ST/50011/2017 50960/2019 27/12/2019 31/12/2019
2 C/52724/20 19 50961/2019 27/12/2019 30/12/2019
3 C/960/2005 50963/2019 27/12/2019 30/12/2019

INTERIM ORDERS

1 ST/53183/2014 51/2019 26/12/2019 30/12/2019
2 ST/53184/2014 52/2019 26/12/2019 30/12/2019
3 ST/53185/2014 53/2019 26/12/2019 30/12/2019
4 ST/53186/2014 54/2019 26/12/2019 30/12/2019
5 ST/53187/2014 55/2019 26/12/2019 30/12/2019

7Attention: To maintain the transprancv in this tribunal all judicial orders are being suo-mota
lJploaded In PDFformat on the CESTATwebsite Immediately after signature of the Han'ble members on the same day for the parties and public a a

Thus all the interested parties and other information seekers under R.T.IAct rnav download these orders from CEST.T _ sit
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